
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE 1 HEADQUARTERS
TIS I-IAZARI COURTS : DELHI

ORDER

The undermentioned court rooms are hereby changed/allotted to the Ld. Judicial Officers as

mentioned against their names, with effect from 05.0220242-

' S N. I Name of the Judicial Officer
. _l.. ._._-..______ __ . _.____A_i_._._._i,_,__

District From To
Court Room No. Court Roorn No.

Court previously presided over by
Dr. Kamini Lau, Ld. District Judge (Commercial)-O9

Central FT 09 I I306 I
Emertsion Bloclz. C

_.-_!i_

P’Z"

_ RF;

Sh. Manish Yaduvanshi
Ld. ASJ (SC-POCSO). West

.i_

West 115 O9

l_.__
Ms. Geetanjali Goel
Ld. ADJ-O7, Central

Central 336 5-3-S

:‘> Sh. Mukesh Kumar
Ld. ADJ-O6, West

'\\'€SE 13'-
-J 102 ~

_‘iT'
5-” l Sh. Anuj Agganval

Ld. ASJ (Special FTC)-02, Central

S3-\.

gr?
I *8.

Copy
No...?§Z.<Z.‘/:.f?.IiQfZ3.§’/crs/rnc/2024 Dated 1 ...... ..'.f

Central 136 115

Ms. Aditi Garg
Ld. ASJ-06 (POCSO), West

West 2s- I

I I\/Is. Shilpi Jain I
E Ld. ADJ-O9, Central

Central 308 336

Sh. Mayank i\/Iittal
Ld. ACMM (Sp1. Acts), Central

forwarded for information & necessary action to:-

1. The Principal District 8: Sessions Judge (West), Delhi.

2. The Officer Incharge, Admn. I, II, III, Accounts, Pool Car, General Branch, Copying .1\_genc_v. Corrtp-tit
Branch, Record Rooms, Website Committee Eizglfsh I-lindi 8; Library. Ti-IC. Delhi.

3. The concerned Presiding Officers.

Central

4. The Chief Metropolitan Magistrate (Central,/West), THC, Delhi.
5

6

7

8

9
10. The PRO/APRO/Incharge, Facilitation Centre. Tis I-Iazari Courts. Delhi.

11. The I-Iony. Secretary, Delhi Bar Association. THC. Delhi.
12. Notice Boards, THC, Delhi. 2/X

\

. The PS to the undersigned.
The Administrative Civil Judge (Central/West), THC, Delhi.

361-A 136

(NAROTT.-XM KAUSIJAL)
Principal District 8; Sessions Judge (I-IQS.)

Delhi
a

if

. The A.O. (Jud1.)/Branch Incharge, Judicial Branch, Administration Branch (I, I1, TH), Accounts Branch.
Filing Section, R & I Branch, Facilitation Centre, THC.

. The lncharge, Care Taking Branch, Tis I-lazari Courts for making requisite arrangement.

. The Incharge, Computer Branch (Central). Tis I-lazaii Court Complex for necessary arrangements.

Principal District St Sessions Judge (I-IQs.)
Delhi


